
BEFORE THE NATIONAL GREEN TRIBUNAL SOUTHERN ZONE BENCH,  

AT CHENNAI. 

ORIGINAL APPLICATION NO. 9 OF 2022 

IN THE MATTER OF:- 

PISATI INDIRA REDDY AND ANR                                             ….APPLICANTS 

VERSUS 

UNION OF INDIA AND 32 OTHERS                                        …RESPONDENTS 

INDEX 

 

S.NO. DATE PARTICULARS ANNEX PAGE 

NO. 

1.  Counter affidavit filed on behalf of 8th 

Respondent  

 1 

2. 07.07.2015 Copy of Consent to ESTABLISH issued 

by TSPCB. 

A1  

3. 11.12.2017 Copy of Consent to OPERATE issued 

by TSPCB. 

A2  

4. 01.01.2022 Copy of License to work a factory 

issued by Govt. of Telangana   

A3  

 

THROUGH 

                                                     

G STANLY HEBZON SINGH               G VIGNESH             V ANANTHA KRISHNAN 
                 

       COUNSEL FOR 8th RESPONDENT  

                                                                        No.1, Nallathambi Road, Pammal, 
                                                                        Chennai-600 075. 
                                                                        Email: team.legacylaw@gmail.com 

       Mobile No: 99401 78702 
 
 

 

18

14

9



1

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil



2

Dmadurireddy
Pencil



3

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil



4

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil



5

Dmadurireddy
Pencil

Dmadurireddy
Pencil



6

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil



7

Dmadurireddy
Pencil

Dmadurireddy
Pencil



8

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil

Dmadurireddy
Pencil



159 ANNEXURE - A1



1610



1711



1812



1913



2014 ANNEXURE - A2



2115



2216



2317



2418 ANNEXURE - A3  



BEFORE THE NATIONAL GREEN 

TRIBUNAL (SZ) BENCH 

AT CHENNAI 

 

O.A.No. 09 of 2022 (SZ) 

 

 

 

 

 

 

ADDITIONAL COUNTER AFFIDAVIT  

FILED BY 8th RESPONDENT 

DATED      .09.2025 

 

 

 

 

 

 M/s.   

                                                              G STANLY HEBZON SINGH (3087/2009) 

                                    G VIGNESH (5568/2021) 

                                                          V ANANTHA KRISHNAN (1031/2024)  

                                                   Counsel For The 8th Respondent  
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